 Resident of village 2

District- Mirzapur.

(By Advocate : Shri M.N. Singh
Shri Mahesh Narain Singh.
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| Versus
gf -i' i Union of India through the Secretary, S g
T e Department of Post and Telegraph, LT
- Ministry of Telecommunications, | TRt
Government of India, New Delhl. i
%5 Post Master General, G.P.O., Allahabad. 3
= Superintendent of Post Office,
Mirzapur Division, Mirzapur.
..Respondents. %3
. ORDER
Ll
s By Hon’ble Me. A.K. Singh,6 A.M.:-

| The applicant i.e. Krishna Deo (of the address given

f : in the OA) joined the post of EDBPM on 25.1.1994 at

Majhwan, Mirzapur and rendered his service on the post for

é a period of 2 % years. He was appointed in place of

: Shanker Dutta Tripathi, who was removed in pursuance of

1 Departmental proceedings. Subsequently, after a period of

| 2 % years, he was reinstated in the service, leading to the

termination of the appointment of the applicant as he was
working in his place as a substitute. On 12.3.2006 on 3
Ny account of sudden demise of Shanker Dutta Tripathi, the £
2 i post of EDBPM has again fallen vacant. The applicant has ¥
i submitted an application for his re-engagement on that = e
A e

b post, in view of his experience of 2 % years of working on
the aforesaid post. He has also under gone a training
course in the job imparted by the Departmental Training
Institute. :

&




i
i
{
|
|
|

m’aiﬁa te accede to the raquaat{““

.:--éésislan within a period of two mnths f:ém,

above manner. No costs.

)ass a speaking order stating the '-~fa

receipt of copy of this order. The applicant ﬁﬁl?
be at liberty to come up before this Tribunal agai
redressal of his grievances. The OA is disposed of
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